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LIcence for Import of Oxygen CyllDden 

*215. SHRI RAMACHANDRAN 
KADANNAPPALLl: 

SHRI K. P. UNNIKRlSHNAN: 
Will the Minister of INDUSTRIAL 

DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state: 

(a) the total number of licences given 
to import OXYllen cylinders during the 
last three years and the number of cylin. 
ders allowed to be imported by each 
party; 

(b) the names of concel1ll which have 
given applic'ations for import licences of 
cylinders during this period and the 
:names of conccrns whose applicatioD& 
have been rejected together with the 
reasons thereof; and 

(c) the amount of foreign exchaage 
spent by each party for importing cylin· 
ders and the COUIIlries from wbich theIe 
imports have been made? 

lHE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
'IECHNOLOGY (SHU C. SUBIlAMA· 
NIAM): <a) to (c). Two statements ODe 
giving particulan of licences issued fo6 
import of oxygen cylinders for the last three 
years I!Id the other' Jiving names of the 
firms whoac applications were rejected are 
placed on the Table of the House. [Placed 

in Library. See No. LT-6332174.] While 
reasons for rejection vary from case to 
case general con8ideration~ had been that 
the cases did not confirm to licensing regu· 
lations with reference to the criteria adop-
ted in determining the requirements, rcadi· 
nelS for use etc. Information about tile 
exact amount of foreign exchange s~nt 

by various parties within the licence.. given 
to them is not maintalOed separately: 
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FOI'~ that FODJeIlIeci Trouble III 
GuJarat 

PATIL: ·217. SHRI ANANTRAO 
Will the Minister of HOME 
be pleased to state: 

AFFAIRS 

<a> wbether investigations have been 
made to fiId out the forces that had 
fomented trouble in Gujarat and took the 
lead in violent activities; 

(b) whether any arrests have been 
made in thia regard; IIIId 

(c) ftndings of investigations? 

THE MINISTER OF HOME AFFAIRS 
(SHal UMASHANKAIl. DIKSHlI): (a) 
Government are aware that students and 
varioua political partica in Gujarat had 
spooscred asitationa apinst the back.jcround 
of ahoItage of foodarains and. certain other 
eueatials involving brolichcs of law are 
UDder invcatiption by the State authorities, 
BO a-al inveatigation has been taken up 
in the matter. 

(b) and (c). Details of arrests made 
durina inveBtiptiOllJ of specific calCS and 
the result of investiptions arc being obtain-
ed from the State Government and will 
be laid on the Table of the House. 

.111. SHRI VJKRAM MAHAJAN: 
.r!l tbc Miaiater of PLANNING be 
plcucd to ,Itate: 

<a) ,the number of Jobl created upto 
the 2kh p.bnJarJ, 1974 under the 'halt 
• million lobs' .dIeme; IIIId 

(b) the specific steps taken to create 
jobs in various fields and the exteot to 
which these steps have brought fruits? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA): (a) The informa-
tion regarding jobs created under the Haif-
a-Million Job Programme upto 28th Feb-
ruary, 1974 is not available. However, on 
the basis of reports received from the 
States, Union Territories and Central Min-
istries about 2.30 lakhs hav~ been created 
under this programme by the eml of 
December, 1973. 

(b) In the Fourth Plan, besides the 
Plan programmes in the various develop-
ment sectors with an employment bias 
which were likely to provide bulk of em-
ployment opportunities, a number of 
special programmes were also taken up 
from time .to time to deal directly and 
effectively with the more vulnerable sec-
tions of the population in areas affected 
by unemployment and unJer-employment. 
These proarammes are described below:-

Programmes for educated unemploy-
ed initiated in 1971-72 and for highly 
qualified engineers, technologists ancl 
scientists drawn up by the Cell/ror 
Government in 1972-73: 

Under tbis programme, Rs. 9.81 crores 
were released to tbe State~ in 1971-72 
resulting in about 40,000 jobs opportunities 
mostly for the educated. The Central 
budget provision for 1972-73 for the pro-
grammes of educated unemplOYed and for 
highly qualified engineers. teehn,1'ogists and 
scientists was Rs. 63 crores comprising 
Rs. 43 crores for educated t!nemployed 
aDd RI. 20 croces for eneineers, tech-
IlOi0aists and scientists against which a 
IUDl of RI. 49.40 crores was actually 
allocated to the States resulting ill near-
ly 68,000 additional job opportunities 
mainly for educated persons in that year. 
The outlay on these programmes for 
11'73-741 is Rs. 48,26 crores. The schemes 
beiag implemented under this progranlme 
are as UDder:-

1. Expansion a...s hpproyemenl ill 
the quality til primm edul:l,-
tiOII. 




